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BEFORE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW 

DELHI

ORIGINAL APPLICATION NO.53 of 2024

IN THE MATTER OF

FARHA KHAN ........APPLICANT

Versus

STATE OF UTTAR PRADESH and ORS ........REPONDENTS

REPLY ON BEHALF OF NAGAR PALIKA PARISHAD 

MUZAFFARNAGAR (RESPONDENT NO.4)

MOST RESPECTFULLY SHOWETH:

1. That this is the Second Reply which is being filed on behalf on Nagar Palika 

Parishad Muzaffamagar, (Respondent No.4).

2. That the present Executive Officer, Nagar Palika Parishad apologises 

before this Hon’ble Court and seeks mercy of this Hon’ble National Green 

Tribunal. It is submitted that the intention of Nagar Palika Parishad was not 

to mislead this Hon’ble Court. The statement mentioned in the report 

regarding pending of “some legacy waste” is a mistake and is highly 

regretted the Executive Officer submits her unconditional apology for 

mentioning the that “some quantity of legacy waste still remains at the 

dump site”.

312



3. That the Hon’ble National Green Tribunal was pleased to pass an order 

dated 23.9.2024. Certain deficiencies were pointed out by the Hon’ble 

National Green Tribunal. The point-wise explanation is mentioned below:-

i. It is submitted that State Government of Uttar Pradesh has entered 

into an agreement with GC International directly surpassing the role 

of Nagar Palika Parishad and the said Action Plan was submitted by 

GC International. This fact is apparent from letter of acceptance 

dated 5th November 2018, which is annexed as Annexure A4 in the 

previous report dated 26th June 2024, and is again annexed in this 

report as ANNEXURE -Al.

It is necessary to point out that Nagar Palika Muzaffamagar was 

ordered to provide land to GC International. In compliance of the 

order / instructions received from Government of Uttar Pradesh, 

Nagar Palika Parishad provided land to GC International for 

construction through lease deed dated 19th Oct 2023.

In compliance of the order / directions of Government of Uttar 

Pradesh, Nagar Palika Parishad Muzaffamagar has also transferred 

funds to the tune of Rs. 2,36,30,000/- (Two Crore Thirty-Six Lakhs 

and Thirty Thousand) towards construction of road, to the concerned 

department i.e Public Works Department on 29.8.2024. In this 

respect a letter dated 2.9.2024, is also issued by Executive Officer, 

Muzaffamagar to Executive Engineer, PWD. The copy of challan 

dated 29.8.2024 alongwith letter dated 2.9.2024 is marked and 

annexed as ANNEXURE A2. Public Works Department had issued 

tender for construction of road via notification dated 10.9.2024. The 

copy of notification dated 10.9.2024 issued by PWD is marked and 

annexed as ANNEXURE A3.
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ii. That in total there are 4 compost pits are located at different locations 

which are a) Kamala Nehru Vatika, South Civil Lines, 

Muzaffamagar b) Kambal Wala Bagh c) Prempuri each having 

capacity of 3 MT. It is added that there are two compost pits at 

Kamala Nehru Vatika. The photographs of all compost pits are 

marked and annexed as ANNEXURE A4. It is further added that 4 

composters are also placed at 4 different banquet halls for processing 

bulk wet waste generated in these banquet halls and nearby areas. 

The capacity of each composter is 500 liters. The photographs of 

these composters are marked and annexed as ANNEXURE A5. The 

Detailed Project Report is prepared by Nagar Palika Parishad, 

Muzaffamagar for construction of Compost Plant, for processing 5 

tons of wet waste. The copy of Detailed Project Report is marked and 

annexed as ANNEXURE A6

iii. That the said application was submitted by M/S Environmental 

Techno & M/S Daya Charan and Company (Joint Venture) for 

disposal of legacy waste. It is reiterated that the on 07.01.2022 Nagar 

Palika Parishad through Executive Officer entered into tri-partite 

agreement with C&D Services, Uttar Pradesh Jal Nigam and M/s 

‘Environmental Techno & M/s Daya Charan and Company’ for 

disposal of legacy waste. The period of agreement was of eight 

months. As per the agreement the company shall process legacy 

waste at Prempuri near Machli Talab and Kidwai Nagar. The 

agreement was for disposal of 224655 MT Legacy Waste. The 

contract was completed by the Company.

iv. That for disposal of residue M/S Environmental Techno entered into 

an agreement with Silvertoan papers Limited on 20th April 2023.
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Second Party i.e Silvertoan has mentioned that it has got all the 

requisite conditions for consuming RDF. This agreement was valid 

for 1 year. The Copy of the said agreement dated 20th April 2023 is 

marked and annexed as ANNEXURE A7.

v. That regarding the sites mentioned in the order dated 23.9.2024, 

passed by this Hon’ble Tribunal are Prempuri, Navin Mandi, Latoor 

Singh Road, Thana Bhawan Road, Sambhalhera, Laddhawala, Share 

Rehman, it is submitted that they are being cleaned on daily basis. 

Mobile Compactor Machine is placed at Prempuri / Thana Bhawan 

Road Site, Photograph of the site with as well as without Mobile 

Compactor Machine is placed on record as ANNEXURE A8. At 

Latoor Singh / Nayi Mandi Gate No.3 another portable Compactor 

Machine is already sanctioned and is ready to be placed at this 

location. It will be placed in within next 15 days. Current 

photographs of this location i.e Latoor Singh / Nayi Mandi Gate No.3 

is placed on record as ANNEXURE A9. It is submitted that at 

Ladhawala “DHALAO GEAR” has been completely shut down. 

Latest photograph of the site i.e Ladhawala is marked as 

ANNEXURE A10. Sambhalhera is outside the municipal limits of 

Nagar Palika Parishad, Muzaffar Nagar.

4. That it is submitted that in compliance of the order dated 3rd July 2024 

passed by Hon’ble National Green Tribunal, the details of work in progress 

has been provided in the forgoing paragraphs. Nagar Palika Parishad 

Muzaffamagar further submits that all the waste has been cleared from 

sensitive areas.
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5. That it is not the case where no attempt was made by Nagar Palika Parishad 

Muzaffar Nagar for disposing of legacy waste. Nagar Palika Parishad 

issued a e-tender dated 5.10.2023 for disposing of 5 Lakh MT of legacy 

waste. The copy of e-tender is marked and annexed as ANNEXURE All. 

It is submitted that no one participated in the said tender and therefore the 

said tender elapsed.

6. That now GC International has undertaken to process legacy waste free of 

cost, which is apparent from letter dated 9.6.2024. The copy of the letter 

dated 9.6.2024 is marked and annexed as ANNEXURE Al2. It is 

submitted that the proposal in this regard had already been passed by the 

Municipal Board in their Board meeting dated 20.7.2024. The Copy of 

Board Resolution dated 20.7.2024 is also annexed as ANNEXURE Al3.

7. That it is necessary to point out that State Government of Uttar Pradesh has 

directly entered into the contract with the said company namely GC 

International, for disposal of waste of three districts i.e Noida, Ghaziabad 

and Muzaffamagar. The copy of agreement and other details have been 

placed on record by Nagar Palika Parishad, Muzaffamagar in its previous 

report. As per the document provided by GC International as well as 

Government of UP it is Waste to.Energy plant.

8. That Executive Officer, Nagar Palika Parishad, Muzaffamagar had asked 

GC International the timeline for processing the legacy waste. In its detailed 

reply dated 13th June 2024, GC International had stated that their phase 1 is 

focussed on preparing the plot for the construction of the Waste to Energy 

plant which they will start by the end of August - beginning September 

2024, subject to access road is accessible. In this regard it has been already 

stated above that PWD had notified e-tender and the duration of the work
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mentioned in the said e-tender is of 6 months. At the end of phase 1 

approximately 180,000 m3 of waste will be cleared from the landfill within 

two years in compliance with all applicable the rules and guidelines to 

process waste in safe and environmentally sound manner. The further 

projected 400,000 m3 of waste will be cleared when the waste to energy 

plant is in full operation at the end of phase 2. The current landfill/ 

Muzaffamagar recycle facility will become a functioning recycle facility 

again due to clearance of the legacy waste. It is further mentioned in the 

letter dated 13th June 2024 will be clearing and processing of legacy waste 

into RDF in the first parts of the landfill as well as the adjacent plot. The 

copy of the letter dated 13th June 2024 is marked as ANNEXURE Al 4.

9. That in the last Report dated 26.6.2024 Nagar Palika Parishad had 

undertaken to initiate tendering process regarding fresh waste. Accordingly, 

and in compliance of the order dated 3rd July 2024 passed by National 

Green Tribunal in total 3 times e-tender were notified regarding disposal of 

42120 MT Fresh Waste. The first e-tender was notified on 22.6.2024 and 

opened on 13.7.2024. Only one firm participated in the said e-tender and 

therefore it was not accepted. The copy of e-tender dated 22.6.2024 along 

with report is marked as ANNEXURE A15. Second Tender was notified 

on 30.07.2024. It was opened on 23.08.2024. Three firms participated in 

the said tender namely a) AAYUSFU HYGIENE and CARE, b) 

AAKANKSHA ENTERPRISES and c) GREENUS ENERGY and 

SOLUTIONS. But all the three firms failed to comply with the conditions 

of the tender and therefore it also elapsed. It is added that none of the three 

firms held minimum 1 year of experience regarding leachate treatment. The 

copy of e-tender dated 30.7.2024 is marked as ANNEXURE Al6. Third 

time fresh tender is again notified on 10.9.2024 which will open on
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20.9.2024. The copy of new e-tender dated 10.9.2024 is marked and 

annexed as ANNEXURE Al 7.

10. That in the end it is necessary to mentioned that municipal bodies, even 

though being autonomous bodies cannot function without control of the 

State Government. Every decision regarding any policy taken by municipal 

body is continuously monitored by state government. This reality is not 

only a mere fact but rather it is enacted law. The State Government excises 

its control over local municipal bodies through section 2 of “The Uttar 

Pradesh State Control over Public corporation act of 1975”.

11 .It is humbly prayed that the present Reply along with documents be taken 

on Record.

Ik X ¥'' / /
Date: September2024

NAGAR PALIKA PARISHAD, MUZAFFARNAGAR

THROUGH EXECUTIVE OFFICER
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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL 

BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 53 of 2024

IN THE MATTER OF

FARHAKHAN

VERSUS

.Applicant

STATE OF UTTAR PRADESH AND ORS. ......Respondents

AFFIDAVIT

I, Pragya Singh aged about 38 years W/O Pawan Kumar Singh working as 

Executive Officer of Nagar Palika Parishad, Muzaffamagar, Uttar Pradesh, 

residing at Executive Officer Government Houses, South Civil Line, 

Muzaffamagar present at New Delhi do hereby state on oath and declare as 

under :

1. That I am the Executive Officer of Nagar Palika Parishad,

Muzaffamagar, Uttar Pradesh in the above-mentioned matter and as 

my official capacity. I am well conversant with the facts of the case

hence competent to swear this' affidavit.

That I was transferred to Muzaffamagar and I took charge as 

Executive Officer, Nagar Palika Parishad, Muzaffamagar on 

16.02.2024.1 also state that all the necessary documents attached in 

the reports / reply are in custody of Nagar Swasthya Adhikari, Nagar

Palika Parishad, Muzaffamagar and he is head of the department i.e

Health and Sanitation. All supervisors as well as Safai Karmchari 
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comes under Nagar Swasthya Adhikari and his role is to monitor and 

implementation of daily waste management, door to door collection, 

daily cleaning.

3. That before my transfer to Nagar Palika Parishad, Muzaffamagar, Dr. 

Atul Nagar Swasthya Adhikari was responsible for scientific disposal 

of waste as well as all MSW waste management. He is responsible for 

implementation of MSWMR 2016. It has been instructed by me to 

Nagar Swasthya Adhikari to follow all the waste related guidelines.

4. That I have read and understood the accompanying reply paragraph

1 to \ \ , along with Annexures, which has been prepared by the lawyer 

upon my instructions. I say that whatever is stated therein are true and 

correct on the basis of documents made available to me by Nagar 

Swasthya Adhikari, which are also available on record and to the best 

of my knowledge and belief.

5. That the Annexures are True Copies of their original.

Verification:

IDENTIFIED BY
I, above named deponent do hereby verify that the contents of the 

above affidavit are true and correct to my knowledge and belief.

Nothing material has been concealed therefrom.
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P'VANG.'6-O'Le. - fM
Department of Urban Development 

Government of Uttar Pradesh

Date: 5lh. November, 2018
To,

M/s GC International
H.N. 320, Sector 2IB, 
Faridabad, Haryana - 121003 
e. mail:ata@gc-bv.com

AND

Honorary Consul of the Kingdom of the Netherlands
620, Cyber Heights, Vibhuti Khand, Gomti Nagar, 
Lucknow-226010
e, mail: nlconsulate.lucknow@gmail.com

Subject: Letter of Acceptance to Set up Waste to Energy Plant at Gaziabad- NOIDA and 
Muzzaffamagar, Uttar Pradesh.

The State Government organised Investors Summit at Lucknow on 21-22 February, 2018. 

In above summit, representatives of various industries expressed their interest in making 

investment for the purpose of setting up of waste to energy plant for processing of municipal 

solid waste in the State, provided land is made available to them on long term lease and there is 

assured supply of municipal solid waste. The Government considered the above proposals and 

notified the "Uttar Pradesh Solid Waste Management Policy" vide G.O. No. 2221 / Nine-5 ■ 18 352Sa/ 

2016.dated29-06 2018.

2. Ihe Policy provides for private participation and investment in solid waste management 

(collection, segregation, transportation, processing and disposal). The Policy has a provision that "in 

cases where any proposal from private Entity I Investor / NGO / Organization is received in the 

Government / Directorate or Urban Local Body for solid waste management activities in any 

Urban Local Body (ULB) or group of ULBs in the Slate, without asking for any financial 

assistance, whether one time or recurring and the private investor or above mentioned categories 

of entities’ requirement is only the land on long term lease (25 30 years) and the solid waste 

from the Urban Local Body, then in such cases, the proposal will be scrutinized by the State

1 i : • a e
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(i) The land required for the implementation of the project available with the ULB will be 

given on lease of 25-30 years on the lease rent @ Rs. 1 per square meter annually.

(iij The land assigned to the developer would not be used for any other activity expect for 

approved project activities.

(iii) The project proponent is not allowed to mortgage the land or create any kind of 

encumbrance on the land.

6, The Company need to prepare and present their Detailed Project Report (DPR.) for the 

project to the Local Authority (Urban local Body) as early as possible and it is required that all 

project related planning, designing, construction and other activities for the operation of the 

Waste to Energy Plant shall be completed as early as possible and in no circumstances it shall 

exceed more than Thirty Six (36) months from the date of issuance of this Leiter of Acceptance.

(Manoj Kumaj; Singh)
Principal Secretary 

Department of Urban Development 
Government of Uttar Pradesh.

Copy to:

1. Divisional Commissioner, Meerut with a request to provide the necessary guidance and 

support to the Project Proponent for execution of the projec t.

2. District Magistrate. Gaziabad and Muzzaffarnagar for facilitating the implementation of the

project.
3. Municipal Commissioner, Gaziabad for taking all the necessary steps for implementation of

the project.

4. Executive Officer. Mjuzzaffarnagar Municipal Council for taking all rhe necessary steps toi

implementation of the piojecl.
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17 ANNEXURE A4

GPS Map Camera

Muzaffamagar, Uttar Pradesh, India
FM5X+W8G, Civil Lines South, Muzaffamagar, Uttar Pradesh 251001, India
Lat 29.459588°
Long 77.697882°
13/09/24 01:15 PM GMT +05:30
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11^1 GPS Map Camera

$ Muzaffarnagar, Uttar Pradesh, India
61/68, Kambal Wala Bagh, New Mandi, Muzaffarnagar, Uttar Pradesh 251001, India
Lat 29.459325°
Long 77.709409°

. 13/09/24 01:11 PM GMT +05:30
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Muzaffamagar, Uttar Pradesh, India
FM5X+W8G, Civil Lines South, Muzaffamagar, Uttar Pradesh 251001, India
Lat 29.459599°

Long 77.697893°
13/09/24 01:14 PM GMT +05:30
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Muzaffarnagar, Uttar Pradesh, India
FM9J+383, Prempuri, Muzaffarnagar, Uttar Pradesh 251002, India
Lat 29.467652°
Long 77.680568°
13/09/24 04:29 PM GMT +05:30
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21 ANNEXURE A5

Check In

T

B.W.G.

__________________________(J GPS Map Camera

Muzaffarnagar, Uttar Pradesh, India
249, Bhopa Rd, Dwarika Puri, Muzaffarnagar, Uttar Pradesh 
251001, India
Lat 29.473498°
Long 77.717517°
07/08/24 09:55 AM GMT +05:30
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Check In

j|Ki GPS Map Camera

Muzaffamagar, Uttar Pradesh, India
1, 1, Shaheed Bachan Singh Marg, Gandhi Colony, 

Muzaffamagar, Uttar Pradesh 251001, India 

Lat 29.478204°
‘ Long 77.716432°
07/08/24 10:28 AM GMT +05:30
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Ki GPS Map Camera

Muzaffamagar, Uttar Pradesh, India 
FPH8+4GJ, Shaheed Bachan Singh Marg, Gandhi Colony, 
Muzaffamagar, Uttar Pradesh 251001, India 
Lat 29.477805° 
Long 77.716315° 
04/08/24 01:45 PM GMT +05:30
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NAGAR PALIKA PARISHAD, MUZAFFARNAGA11

SWACHH BHARAT MISSION-NAGARIYA

DETAILED ESTIMATE OF WET WASTE PROCESSING

UNIT FOR 5 TONS AT NAGAR PALIKA PARISHAD, 

MUZAFFARNAGAR

ESTIM ATED COST- 39.90 LAKHS

YEAR - 2024-

Executive Officer, 
Nagar Palika Parishad, 

Muzaffarnagar
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office magar palika parishad muzaffaa
Wet Waste Processing Unit for 5 Tons

ABSTRACT OF ESTIMATE (FORM "J")

Cost of Structure Rs. 3376594.44

Add 18% GST Rs. 607787.00

Total Rs. 3984381.44

Add Sign Board Rs. 5000.00

"T""
, ____ Grand Total:- Rs. 3989381.44

^ay in Lakhs Rs. 39.90

3m 3i tw^rT (fWrq) 
^rn7 ^rrfcWi

^'Vbx'-niv

TT?TW )
^FR *nfc?<TH Ffw:
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_________Bill of Quantity________
Wet Waste Procosstncftinit for 5 Tons

S.N. ______________ Itom Of Work Unit Qmmtlly Rato Amount Remark
1 _________ 2 3 6 G 7

1

Uurfnco brossing "or- ground
romovlnn vegetation and Imoqualltlon not 
axcoodlng 15 cm (loop and dluponnl of 
rubbish, load up to 50 in and lilt up t0 1.5 m. 
Ml kinds of soil, __

Sqm 700 07 12 8400,84

t 
2

Earth work In r-urtneo excavation not 
exceeding 30 cm In depth but exceeding 1.5m 
n width ns well as TO sqm on plan Including 
getting out and disposal of excavated earth 
ipto 50 m and lift upto 1.5 m, ns directed by 
Englnccr-ln-Chnrgo 2.1.1. All kinds of tioll.

Cum 201.7-1 110.0(1 22191.40

3

Excavating, supplying and filling of local earth 
[Including royalty) by mechanical transport 
upto a lead of 5KM also Including ramming 
and watering of the earth In layers not 
exceeding 20cm In trenches, plinth, sides of 
foundation etc. complete

cum. 66.50 144.40 9602.GO

4

Providing & Laying of C.C. In 1:6:12 with cis 
and 40 mm G.S.B. in foundation of Floor Pc all 
labour .materials and T&P etc.As Per PWD 
S.l.No-273.

Cunt. 147.28 3150.00 483932.00

5
R.C.C. work in column 1:2:4 with cement , 
coarse sand, 20 mm gauge stone grit l/c all 
EPDIPM®.As p«r PWD S.l.No-283

Cum. 50.27 8100.00 40718.3.55

6
M150 Brick Work in 1:6 cis mortnr In sulh 
structure i/c all labour 8. T&P etc. As Per PWD Cum. 104.18 3800.00 .395884.00

7 \
12 mm thk Internal Plaster in 1:3 with cis 
mortar In wall lie all materials, labour & T&P 
etc. S.I-SB6

Sqm. 1250.49 185.00 231340.65

8 M.S.Iron work In plain work such ns R.C.C. 
Work l/c all complete

9
Providing & laying steolbars including cutting 
binding, placing and complete In all respect QU 47.10 0500 308150.00

10

Mild steel or iron work in heavy size such as 
trusses, build up gates record racks, roof 
work, gates etc wrought to required from 
Including drilling holes riveting or welding 
whore necessary and Ihelr fixing required for 
proper completion of the work. As Per PWD 
SJ.Ho.i5D3_______________________________

Qtl 55.00 6300.000 346500.00

11

Mild steel dr iron work of small size and 
sections such as holding down bolts, hold 
fast, tie rods, grating ofc,(when not included in 
an overall rates) wrought to required shape as 
necessary for bending etc Including supply of 
steel end Its wastage including cost of bolts, 
nuts If required, welding, grinding and making 
holes as required tor completion of work Ac 
Per PWD S.I.Ho-504

ati 12.00 5400.000 84800.00

--

12

Providing and fixing procoatod galvanised Iron 
sheets (size, slinpo and pllclt of corrugation as 
approved by Englnoor-ln-clmrgo) 0.50 mm 
(<0.0fi%) total coated thickness with zinc 
coating 120 grume per sqm no por 15:277, In 
240 tnpa steel grade, 6-7 microns epoxy primer 
on both side of the uhoul anti pofyoslor lop 
coat 16-18 inlcronu. Sheet oliould have 
protective guard film of 26 microns minimum 
to avoid scratches during trnmqmrUifl^n nnd 
should bo supplied In single length upto 12 
moire or ns desired by Englnoor-ln-clmrgo. The 

_ jdiccLxliulLbaJlr.ad.ualmijjalf.drHllmunfllru.or.

!)qm 770 00 547.000 393840.00
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(providing and laying rectified Glazed Ceramic
inner tiles of size 300 x 300 mtn or more ( *
^thickness to be specified by the

; manufacturer), of 1st quality conforming to IS:
f 13 U5522, of approved make, in colours white,
1 Ivory, Grey, Fume Red Brown, laid on 20 mm

thick cement mortar 1:4 (1 Cement: 4 Coarse I I
Sand), jointing with slurry white cement and |
matr.hlnn elements etc, complete 1 I

997.000 24048.99

------- r f 0v iu mg ^ano 1 ay my 1 uv urouTsrazCTTramnr
floor tiles of size 300 x 300 mm or more ( 
thickness to be specified by the 
manufacturer), of 1st quality conforming to IS: 
15G22, of approved make, In all colours, 
shades, except white, Ivory, Grey, Fume Red I ^qin 9.72

Brown, laid on 20 mm thick cement mortar 1:4 
( 1 Cement; 4 Coarse Sand), jointing with 
slurry white cement and matching pigments 
etc, Complete

1053.000 10235.16

DistomperlngfFirst coat) with oil bound 
distemper of approved brand and manufacture 
and of required shade on undecorated wall 
surface to give an oven shade over and 
including a priming coat with cement primer of 

) approved brand and manufacture such as 
Borger, J & N Shalimar, Aslan Paints after „ „15 ., ] Sqm 1250.49
thoroughly brushing the surface free from 
mortar dropping and other foreign matter and 
also Including prepairing the surface even 
with Plaster Plaster of Paris or approved 
approved synthetic synthetic material and 
sand papered smooth Including cost of all 
materials.

79.000 98788.71

Painting of wood or Iron work Including sand
^2 preparing rubbing and cleaning as reuired for s 71141

proper completion of work (two coats)As Per
PWD S.I.No-G44

49.000 34859,09

Painting or Varnishing on Iron works in small I I
areas or new wood work with one coat of 
ready mixed priming paint & one coat of 
approved supperior quality ready mixed paint

17 of clear synthetic varnish including supply of Cum 6.30
all materials, labour and t&P etc. required for 
proper completion of the work paint to bo | 
used should confirm to thoAs Per PWD S.I.No-
CA4 ........ ......................... ................................................

66.00 415.80

Providing and applying putty of 2mm 
\ 18 < thickness over plastered surface to prepare

yhe surface even and smooth complete
Each 1.00 104.000 104.00

Supply and fixing 32mm thick flush door all 
_____ complete fitting_________

Sqm 3.24 1405.00 4552.20

Supply and fixing aluminium flush door all 
20 complete fitting bathroom and Latrin 32mm 

thick flush door all complete fitting
Each 2.00 3300.00 6600.00

Supply and fixing 32 mm thick flush door ply 
1 wppd with handle fitting all complete Sqm 32.00 1405.00 44960.00

Wiring point for light with 1.6 sq. mm. PVC 
Insulated single core aluminium conductor 
Icable in heavy guago rlgldstool conduit pipe 
on surface, complete with 8 SWG Gl earth 

22 continuity wire, piano type switch and 
ccllingrosolanglc/ batten holder on 3 mm. 
thick phenolic laminated backelite-sheot etc. 
complete In all respect, as

Each 22.00 475.000 10450.00

^■J'T>7> '■'’1
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v> 
e 
s

23 h 
s 
c 
c 
b

firingpoint for fan /frosh air fan (Ilghtduty 
rhaustfan) with 1.5 sq.mm PVC Insulated 
ngle core aluminium conductor cable In 
savy guago rlgidsteol conduit ~ pipe on 
urface, complete with 8 SWG Gt earth 
ontlnulty wire, piano type switch & 
illlngroso on 3 mm. thick phenolic laminated 
ackelilo sheet etc, complete In all, as directed

Each

r

22.00 623.000 1370G.O0

vi 
Ir 
c

24 o

firing Point for plug with 1.5 sq. mm. PVC 
sulated single core aluminlumconductor 

able in heavy guage rlgidsteel conduit pipe 
n surface, complete with 8 SWG Gl earth 
ontlnuity wire and piano type switch and 
ocketetc. complete in all respect.

Each 22.00 266.00b 5896.00

25 >
IF of 18w hewolls make all fitting complete
/IR____________ ;________________________ Each 10.00 300.000 3000.00

26 5/F of LED 12w howells make all fitting 
omploto MR Each 35.00 170.000 5960.00

27 Joptlc tank of appropriate capacity for 2 years 
deanlna interval for 50 users Nos 1.00 160000.000 160000.00

28
S/F of low density polythene seamless one 
deco moulded tank and placing the same In 
proper position Inclttddlnn all .

Ltr 2000.00 11.000 22000.00

29 Provldlnq and fixinn Gl/PVC pipe all fitting Each 1.00 15000.000 15000.00
30 Providing and fixing sanitary pipe all fitting Each 1.00 10000.000 10000.00

31
Providing and fixing WC pan median type with 
cast iron P and S trap all complete with 
automatic flushing

Each 1.00 3175.000 3175.00

32 Supply and fixing 25mm PVC pipe in position 
allcomplete Each 394.60 235.000 92731.00

33 Supply and fixing 25mm PVC pipe in position 
all complete

——— 
Each 394.60 40.000 15704.00

34 Supply and fixing 30 mm dia socket “ Each 900.00 20.00 18000.00

35

200 mm dia drilling and 350 min dla running 
from ground level to 50 m below ground level 
In alluvial soil up to sand strata

RM 51.00 45.00 2295.00

36 Supply and lowering of 150 mm dla PVC plain 
casing pine RM 51.00 392.00 19992.00

37 Supply and fixing of 150 mm dia End Cap Each 1.00 355.00 355.00
38 Supply and fixing of 160 mm dia Top Cap Each 1.00 200.00 200.00

39 Supply and fixing of 150 mm dia Centerlizer Each 1.00 200.00 200.00

40

P/F 650X400mm hand wash basin of white 
glazed eorthen ware ISI marked (Hindustan 
neyer cera make ) i/c supply of all materials 
(ghpur and t&o como.

Nos 1.00 2300.00 2300.00

41

P/F flat back 465 mm x 355 mm x 265 mm size 
tipped from uninal basin of white glazed 
earther wore first quality (Hindustan Nycer 
Makol S.l. mark S 1 No 304

Nos 1.00 900.00 900.00

42
P/F polyvinyl chloride (CPVC) pipe 20mm dla Rm 10.00 240.00 2400.00

43
P/F polyvinyl chloride (CPVC) pipe 15mm dia rm 25.00 160.00 4000.00

44 g/F bib brass bib cock 400 qms i/c all Nos 8 720.00 5760.00

45
Making water connection of Gl pipe line wltl 
Gl main as in SI 210 __

Nos 1.00 500.00 500.00

46
PVC low level cisterns 10 Itr capaslty with a 

. Internal fittins of PVC etc._________________
1 Nos 1.00 1200.00 1200.00

47 MHandPump with submerclable_________ Nos 1.00 86431.46 86431.46

TOTAL 3376594.44
- ■ ’ _________________________________________ Say______ 3376594.44

artrnren (fMvj)
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S.N.

1

1

Details of Measurments

Item Of Work 

2

Wet Waste Processing Unj.t for 5 Tons 
L.
4

Qty, Unit

8

■“Surface Dressing of ground including I 
removing vegetation and inequalities not 
exceeding 15 cm deep and disposal of 
rubbish, lead up to 50 m and lift up to 1.5 m. 
(All kinds of soil_______ ______ ___________
Earth work in surface excavation not 
(exceeding 30 cm In depth but exceeding 
1,Tm In width as well as 10 sqm on plan

2 (Including getting out and disposal of 
(excavated earth upto 50 m and lift upto 1.5 
Im, as directed by Englneer-in-Charge 2.1.1.
Ml kinds of soli---------------------------------------------

|shdrtWall____________ _______ _ ________

(Long Wall______________________
(pit Composting__ _________ _ __________

____ Footing ------------- - ---------------------—--------------
Drain

Rainwater Harvesting Pit 
Rainwater Harvesting Tank 

~ Leachate Tank________ _—

Excavating, supplying and filling of local 
earth (Including royalty) by mechanical 
transport upto a lead of 6KNI also including 
ramming and watering of the earth In layers

No.
53

Sqm47.9514.60

B.

7.00 Cum201.741 I X

5.80 
1,50, 
14.60 
28.00
0,45 

T | 3.00
1

2 14.60
2 I 50.00

36
35
10 
2
5

0.35

0.35
2.00
1.50
0.25
0.25
0.45
3.00
0,60

I Total

0.20

0.20
0.20~
1,00
0.25
0.25

700.07

2.04

7.00
8X52 
78.75 
9.13 
3.50

3
not exceeding zuem m r........
slljos of foundation etc, complete------------------ 1-------- 1 —1

Segregation Area _______-----------------------------------------
8.00 6.00 | 0-20 __9.60

6.72

Storage Area______________ . ——L

Office ________ _ _________

Cleaning & Washing Area _______ ____

Compost Machine Area __________—

Shredder with Hopper_____ ___________ _ —

1x1

1 x 1 1
1 ' X 1
1 I X 1 1

1 r * 1

1x1

6.00

4.43

3.00
3.60 | 

3.78

1.80

5.45 1 0.20 __

5 45 | 0 20

545 ( 020

5.45 1 020

270 1 020

4.82

3.27

3.92

4.12

0 97

—

(Toilet_______ ___ _______ _ ___

pellet___________________ ____________ _—
(Adjacent to Toilet_____________________ _—

(passage Area ------------ ------------------

^^TC^Tof C.C, In 1:6:12 with eft 
4 Jand 40 mm G:s^,^'°rtu^Se..

1 | X I

! 1 I X \

( 1 | X I

1

1

1

I 1.80

1 3.10 

| 3.00

2.62 ( 0 20 1

5.45 | 0-20 (

47.94 0.20
_______ ( Total

0.94

3.38

28.76

66.50 cum.

(all lapour ------ __---------- - --------- — x 2 20.00 | 0 35

(Short Wall ------------ ;------- ( ~~1 “ I Z 1 47.95 X35

U.1D

0.15 5.03 I

------- r-t-------------- 1 1 -—F—--------- H1 (Long Wall___________ _ ______ _________—r 1 "I~| 36 ( 5.80 (

( (pit Composting_________ „— ------------------ I 1 I x I 1 I 6 79

2.00

5.57

0.15

0.15

62.64 '

5.67 (

( (Segregation Area — ---------- --—I-— I x I 1 I 5.30

1 | Storage Area ------- -—---------- ■-------1 I * 1 1 4 3g

I (Office ________________________ _____ 1 ‘ I ~ j i I 3,00
( ~ (Cleaning & Washing Area_—_-------------- --------- 1 1 1 | 3,60

5.34 ]

5.34

5.57

5.57

0.15

0.15

0.1E

0.1

4.25 |
3.44 ( 

| Z51 ( 

5 ( 3.01 ___ _

5.57
^Shredder with Hopper

(Toilet ____

(Open Area 

t x I 1 I 4.30 
1 I * I ~1 | s-30 | 2-03

"Y | x I 1 1 3.10 I 5.55

0.15 | 1.61

0.15 I 2.58

arav '{Tp V) Tjf^TU
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Passage Area 1 X 1 3.00 47.9! 0.1 5 21.51 i ex'-
Footing 1 r x 34 1.00 1.00 0.01) 27.2(

Rainwater Harvesting Pit I X 3 0.45 0.45 0.1! 0,09

Rainwater Harvesting Tank 1 X 1 3.00 3.00 0,1 1.35_  --

Leachate Tank 1 X 1 7.00 0 60 O.lf 0.63

Tola I 147.21 cum

5
R.C.C. work in colutnn/slab/wall 1:2:4 with 
cement, coarse sand, 20 mm gauge stone 
grit Ifc all complete

1

Footing 1 X <10 1 1 0.3 12 _ _ —
1 X ' 40 0.13 5.34

1 X <10 0.10 0.10 0.10 0.04___ _____
Columns 1 X <10 0.45 0 45 2.20 17.82 _ —_ ___
Rainwater Harvesting Tank 1 X 1 3.00 0.23 1.80 1.24 ___ ____
Rainwater Harvesting cover 1 X 1 3.00 3 00 0.10 0.90

Toilet 1 X 1 5.45 1.80 0.45 4.41

J

Office 1 X 1 4.43 5.45 0.45 8.52 zj
Total 50.27 C im

6
MISO Brick Work in 1 :G cis mortar In sub­
structure Ifc all labour & T&P etc.

S|ort Wall 1 X 1 14.60 0.35 1.20 6.13
Long Wall 1 X 2 38.62 0.35 1.20 32.44 J
Pit Composting 1 X 62 5.57 0.15 1.00 51.80

1 X 32 1.45 0.15 0.40 2.78
1 X 32 0.85 0.15 1.00 4.08

125 mtn Wall 1 X 6 5.45 0.15 1.20 5.88
Office 1 X 1 5.45 0.35 2.70 5.15

1 X 1 5.45 0.15 2.70 2.21
Toilet 1 X 2 1.80 0.15 2.70 1,46

1 X 1 5.45 0.35 2.70 5.15
1 X 2 2.62 0.15 2.70 2.12

Rainwater Harvesting Pit 2 X 3 0.45 0.15 0.60 0.24
2 X 3 0.45 0.15 0.60 0.24

Lcachctc Tank 1 X 1 7.00 0.35 0.08 0.20
1 X 1 0.60 0.35 0.23 0.05
1 X 1 7.00 0.15 0.23 0.24

Deduction Gate 1 X 1 3.00 0.230 2.10 -1.45
Column 1 X 34 0.45 0.450 1.80 -12.39
\%‘ndow 1 X 1 1.50 0.230 1.20 -0.41
Door 1 X 2 1.00 0.230 2.10 -0.97
Toilet Door 1 X 2 0.80 0.230 2.10 -0.77

Total 104.18 C urn ;

7
12 mm thk Internal Plaster in 1:3 with c/s 
mortar in wall i/c all materials, labour & T&P 
etc S 1-586_________
Short V/all 2 X 1 22.00 1.20 52.80

Long Walt 2 X 1 38.62 1.20 92.69

Pit Composting 2 X 70 5.45 1.00 763.00
2 X 50 0.20 0.30 6.00

2 X 50 1.00 0 70 70.00

125 mtn wall 2 X G 5.45 I 20 78.4 1

Office 2 X 1 5.45 2.90 31.61
2 X 1 5.45 2.90 31.61

Toilet 2 X 2 1,00 2 90 20.88

2 X 1 5 45 2 90 31.61 ___

2 X 1 2.6? 2.00 10 48 —

. ——
Rainwater Harvestlnn Pit___________________
Lycliote Tank_________ __________________

neductlon Gate __
__

__
_

I

X _
X
X
X
X

A _
t__
1 _
1 _
1

0.45 _
7.00
0.60 _
7.00 _
3 00 _

2 90____
1 00
1.00 _
1.00
0 23

—

41,76___
14.00 ___
1.20
14.00
-0.69

... -
-at!(fanhn)

nvi! <-r»T?

w 'qifowi q^ER
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_ Column ------------- --------------------- 11a___
1 X

34
2

0,45
2.00

0.45
0.23

I -6.09
-0.92 -c

___ _ Door__________________________________
Toilet Door

1 I x
1 x r _

2
2___

1.50
0.80

0.23
0,23

Total

"0.69
•0.37

1250,49 sqm.

Providing & laying steelbars Including
8 cutting binding, placing and complete In all 

____resooct_------------—------------------------------------------ 60 00 0.785 1.00 47.10
1 A

Total 47,10 Qtl

M.S. iron Door and window with ms angle 
atVi ms sheet l/c all complete as directed by 
engineer In charge as chapter 10 S.l no 503

-

Gate 1 X 1 3.00 2.100 0.35 2.21

Door 1 x 2 0.90 2.000 0.30 1.08

Window 1 x 2 1.20 1.200 0.20 0.58

Toilet Door 1 X 2 0.60 1.800 0.30 2.16 - -------
Total 6.02 Qtl

Mild steel or Iron work in heavy size such as 
trusses, build up gates record racks, roof 
work, gates etc wrought to required from 

10 including drilling holes riveting or welding 

where necessary and their fixing required for 
proper completion of the work.

1 x 1 55.00

Qtl

Mild steel or iron work of small size and 
sections such as holding down bolts, hold 
fast, tie rods, grating etc,(when not included 
in an overall rates) wrought to required 

11 shape as necessary for bending etc 
including supply of steel and its wastage ' 
Including cost of bolts, nuts if required, 
welding, grinding and making holes as 
required for completion of work but

1 x 1 12.00

Qtl

Providing and fixing precoated galvanised 
Iron sheets (size, shape and pitch of 
corrugation as approved by Englneer-in- 
charge) 0.50 mm (+0.05%) total coated 
thickness with zinc coating 120 grams per 
sqm as per IS:277, In 240 mpa steel grade, 5 
7 microns epoxy primer on both side of the 
sheet and polyester top coat 15-18 microns. 
Sheet should have protective guard film of 
25 microns minimum to avoid scratches 

12 during transportation and should be 
supplied in single length upto 12 metre or as 
desired by Engineer-in-charge. The sheet 
shall be fixed using self drilling metre or as 
desired by EngineeMn-charge. The sheet 
shall be fixed using self drillIng/self tapping 
screws of size (55x55mm) with EPDM seal, 
complete upto any pitch In horizontal/vertica 
or curved surfaces, excluding the cost of 
purlins, rafters and trusses and Including 
cutting to size and shape wherever required

1 X 1 15.00 48.000 720,00

Sqm
Supply & fixing 6 mm thick approved Chinr 
whlte/coloured glazed tiles in flooring or 
dado laid with 1:3 cement and approved 
coarse sand mortar finished and Jointed wit 

13 white cement slurry and pigment & pollshin 
complete including supply of all materials 
labour and T&P etc. required for proper 
completion of the work, (size of tiles upt< 

____•mn y "mn mml------------- —--------------------- ;—

9 1

J

X 1 4.43 5.445 24.12 

.. Sqm

^FFCTiF >Vt»T5T^n (f^Kfni 'l

■spy? xnf <q<>->i
TpM'b ?HTr7
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—supply & iiKiny b-iirmimnrcK apprweu~r \^- 
Icnina white/coloured glazed tiles in flooring 1 *
lor dado laid with 1:3 cement and approved I '
coarse sand mortar finished and Jointed with

14 white cement slurry and pigment & polishing 1 
complete Including supply of all materials, 
labour and T&P etc. required for proper 
completion of the work, (size of tiles upto

X 2 2.70 1.800 9.72

Sqm

30U x juu n>n>) ------ ------ -— —
Disteperlng(First coat) with oil bound I 
distemper of approved brand and 
manufacture and of required shade on 
undecoratod wall surface to give an even 
shade over and including a priming coat with 
cement primer of approved brand and 
manufacture such as Berger, J & N Shalimar,

15 Aslan Paints after thoroughly brushing the I 1 

surface free from mortar dropping and other 
foreign matter and also including prepairing I 

the surface even with Plaster Plaster of Paris 
or approved approved synthetic synthetic I 

material and sand papered smooth Including 
cost of all materials.

X 1 1250.49 1250.49 Sqm

Painting of wood or iron work Including sand 
preparing rubbing and cleaning as required 1 
for proper completion of work (two coats)

1 X 4 0.90 1.950 7.02 ---- -----

1 X 4 1.20 0.900 4.32_

1 X 1 47.95 14.600 700.07__

Total 711.41 St Tl

(Painting or Varnishing on iron works in 
Ismail areas or new wood work with one coat I 
(of ready mixed priming paint & one coat of 1 

(approved supperior quality ready mixed 
1 17 (paint of clear synthetic varnish including 
| supply of all materials, labour and t&P etc.
1 required for proper completion of the work (

paint to be used should confirm to the I.S.I j

X 1 3.00 2.10 0.30 6.30
Total 6.30 Cum

Pfcvlding and applying putty of 2mm 
thickness over plastered surface to prepare 
the surface even and smooth complete |

_ j
X 1 1.00

Total 1.00 Each

Supply and fixing 32mm thick flush door all 
complete fittlna J

X 2 0.90 1.80 3.24
Total 3.24 Scjm_

Supply and fixing aluminium flush door all 
20 complete fitting bathroom and Latrin 32mm 

____ thick flush door all complete fitting___________ |

1 1 X 2 2.00
Total 2.00 Each

Supply and fixing 32 mm thick flush door ply 
____ wood with handle fitting all complete

X 32 1.00 1.00. 32.00
Total 32.00 Sqm

Wiring point for light with 1.5 sq. mm. PVC 
insulated single core ahimlhlumconductor 
civile in heavy guagc rlgldsteof conduit plpo | 

on surface, complete with 0 SWG Gl earth 1 
c0ntlnulty wire, piano typo switch and 
cclUngrose/anglef batten holder on 3 mm, I 
thick phenolic laminated backcllto-shcot etc. I 

■ nil resnect. as I

X 22 22.00

Each

qr*v ■» ‘ ’ s *K1 (
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38 Suonly and fixing of 150 nun din TopC.np____
1 X 1 1.00

■■>■ — | ___________ _____________ Total 1.00 Each

39
Supply and fixing of 150 mm dia Contorllzor

--------- -------------------- - ---------------------- t X ___1___ ——
Total

1.00
1,00 Each

40

P/F 550X400tnm hand wash basin of white 
plaited earthen ware 1S1 marked (Klndunlnn 
neyor corn make ) i/c supply ol all materials 
lihnnr and tS.n cninn.

1 X 1 - - 1.00 Nos.

41

42

P/F Hat back 465 mm x 355 mm x 265 mm 
site lipped (ram unIna) basin of white pinned 
eailticovetaJttsVjaurtHtv.lHinKfusXniLtlvccr-__
P/F polyvinyl chloride (CPVC) pipe 20mm din

t X 1 * - - 1.00 Nos,

1 X 1 10 - 10.00 Mir.

43
P/F polyvinyl chloride (CPVC) pipe 15mm dia 1 X 1 25 25.00 Mtr.

44 P/F bib brass bib cock 400 gms I/c. all 1 X 1 a - - B.00 Nos.

45
Making water connection of Gl pipe lino with 
Gl main as in Si 210 1 X 1 - - 1.00 Nos.

46 PVC low level cisterns 10 Hr capacity with all 
internal tittins of PVC etc.__________________

1 X 1 - - - 1.00 Nos.

47 Hjndpump with submcrci.iblo 1 X 1 1.00 Nos.

■W <nfcT<M
’jwrw
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* <•?

g|L^ 1 (Handpump with submenyable)
f [f Item Qty. Unit Rate 1 Amount

"I 2 3 4 5 6

1 m
hifting of handpump set complete and releated 
aterial jalnigam store to work site 1.00 No. 1,350.00 1,350.00

* ‘ost of essential materlalfor handpump 
stallation work

3 A . Handpump machine set complete 1.00 set 5,600.00 5,600.00
4 B . P.V.C. pipe (Bkg/sqcm) 110mm dia 60.00 Rm 280.00 16,800.00
5 C , G.l. pipe 32mm dia medium quality (riser) 42.00 . Rm " 195.63 8,216.46

F
6 e

F

tent of boring T&P and excavation of pit, ghaat 
tc set work for drilling work by pump and 
ressure method 1.00 Rm 850.00 850.00

' Jdrilling work 150mm dia in hard and conker mix
>oil by pump and pressure method

8 X. 0-30m 30.00 Rm 320.00 9,600.00
9 3. 30-45m 15.00 Rm 360.00 5,400.00
10 3.45-60m 15.00 Rm 480.00 7,200.00

11 3.V;C. assembly in which loring P.V.C. pipe and 
strairprof 110mm dia blind pipe strainer

12 A. 0-30m 30.00 Rm 15.00 450.00
13 B. 30-45m 15.00 Rm 18.00 270.00
14 C. 45-60m 15.00 Rm 18.00 270.00

15
A. Suplly/Pouring of coarse sand arround strainer 
in drilling i/c all 1.00 job 175.00 175.00

16
B. Filling work of belonite in between housing pipe w 
and bore hole 1.00 job 550.00 550.00

17
Installation of handpump india marka-2 including 
with riser 1.00 No. 535.00 535.00

18
Development work till satisfaction of engineer 
incharqe after installation of handpump 1.00 job 165.00 165.00

19
Disinfection work with material after development 
work _____________ ___________________ 1.00 job 80.00 80.00

20
Construction of handpump platform of 1.85m dia 
including all material, labour T&P etc as per I.S.S. 
sanction design 1.00 No. 5120.00 5,120.00

21
Construction of drain including all material, labour
T&P etc________ ______ ________________ ___ 3.00 Rm 240.00 720.00

22 Imbofing and painting work _________________ 1.00 job 80.00 80.00

23 Water test work ______ _ _________________ 1.00
1 00

job 
iob

650.00
1,000.00

650.00
1,000.00

\ 24

2f

Solvent & jointing kit
Supply & fixing of summersebile pump (kirloshkar 
made)hp._______ ______ :-------------- ——------- 1.00

1 00
No.
No.

14750.00
2600.00

14,750.00
2,600.00

2t
2’

( Supply of controte panne or suinmersepiie pump_ 
SubDiv of summersebile flate cable 1.5 square

r mm 3 core copper_______ —.-------------——— 80.00 Rm
1

50.00
Cotai

4,000.00
86431.46

^7 -H ;f. - n '<Wf
t.i ; 1i: ,■ ■ (। y ’ I V
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Bottom level drainage grid construction with PVC pipes or the compost box

Bottom level drainage gric^constructlon with MS rod grid (birds view)

'MTifTFfn ( fa j
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Agreement
For management of Refuse Derived fhel fp nnv w-a fuel (R.D.F.)/ Multilayer Player (M.L.P.) generated in
processing of Biomining work.

Between
FIRST PARTY: Environmental Techno; havening its registered office at G-7, Shanti Niketan,

Church Road, Agra, Uttar Pradesh- 282006

And
SECOND PARTY: Silvertoan Papers Limited having its registered office at 9 K.M. Bhopa road, 

Muzaffamagar, Uttar Pradesh- 251308

This agreement is made and entered into this day of 2023 and between

FIRST PARTY: Which has contract for processing of Legacy waste from Uttar Pradesh Jal

Nigam at Prempuri, Near Machli talab, Kidwai Nagar, Muzaffamagar, Uttar Pradesh.

SECOND PARTY: Is in Papermaking business and its consumer of R.D.F./ M.L.P. and has 

necessary permissions to consume said materials,

WHEREAS

FIRST PARTY: Environmental Techno is responsible for processing legacy waste withing its 

jurisdiction. During processing reasonable quantity of non-recyclable fraction containing cloths, 

plastics and other combustible material called refuse Derived Fuel (R.D.F.)/ M.L.P. is generated.

And WHEREAS

SECOND PARTY is in business of Paper Manufacturing and has a capacity to dispose 

R.D.F./M.L.P. in an environmentally friendly manner. This material will be used as fuel in a 

Boiler Furnace having sufficient temperature and residence time to bum R.D.F/M.L.P. and will 

meet the emission norms.

For silvertoan papers ltd.
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Now therefore, to ensure the safe disposal of R.D.F./M.L.P 

parties have entered into agreement. segregated from legacy waste above

Validity of agreement:

This agreement shall be valid for 

this agreement
a period of one year from the date of signing and execution of

Responsibility of Parties:
1) Responsibility of First Party

a) To supply RDF/MLP generated in processing Biomining waste to Second Party.

b) To make sufficient quantity of R.D.F./ M.L.P. available at site for SECOND PARTY.

2) Responsibility of SECOND PARTY

a) To accept and utilize delivered quantity in an environmentally friendly manner.

b) SECOND PARTY will issue a disposal certificate to FIRST PARTY in the first week. 

of the every month of quantity of R.D.F./M.E.P. received during the last month.

WITNESS:

SECOND PARTY

(Signature)

#5? &, nIoa)

(Signature)
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45 ANNEXURE A8

Muzaffamagar, Uttar Pradesh, India
171, Prempuri, Muzaffamagar, Uttar Pradesh 251002, India

Lat 29.470718°

Long 77.687022°

13/09/24 01:54 PM GMT +05:30

y GPS Map Camera
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46 ANNEXURE A9

Muzaffamagar, Uttar Pradesh, India
FP8F+99P, Chaudhary Latoor Singh Rd, Naveen Mandi, Gandhi Nagar, 
Muzaffamagar, Uttar Pradesh 251001, India 
Lat 29.465681° 
Long 77.723143° 
15/09/24 02:48 PM GMT +05:30

GPS Map Camera
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47 ANNEXURE A10
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0 Solutions

{XIA.

Ede, the Netherlands, 9th of June 2024

To: Executive Officer of Muzaffamagar Nagar 
Mrs. Pragya Singh 
Muzaffamagar Nagar Palika

Dear Madam,
This tetter is to confit, our cement to start with "^h" 202X" s

known as the Muzaffamagar.Recycley 0, waste by the end of this year (A+B). The

2024 we ate shipping a separation insinuation to oP^SaUn the 2-

maximum 1,000 tpd of waste. This is a mobile insta auori leveling or
xx;=xz=x=ar„agareahband.eooth.,esh 

waste and legacy waste.
We will process the fresh waste and legacy waste at no cost.

This is only possible when the site has an easy access the temporary
waste via the existing town streets arid al^s ^ll b year. We will need a good road to 

iaTto events. Via existing roads through town that will be

=====

this new connection is ready. We hope you understand this.

End Of June. ant visiting Muzaffamagar again, i hope we can meet and make a more details 

plan for the months to come.

Warm regards,

Therus Gieling. CEO of GCIND Solutions Pvt. Ltd.
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Solutions

Ede, the Netherlands, 13th of June 2024

To: Executive Officer of Muzaffamagar Nagar
Mrs. Pragya Singh
Muzaffamagar Nagar Palika

Subject: Proposal for Processing of legacy waste at Muzaffamagar land fill situated at GCIND Pvt 
Ltd allotted waste to energy plant_site^

Dear Mrs Pragya Singh,

We, GCIND Solutions Pvt. Ltd. are proposing to start the works of setting up a complete Waste 
to Energy plant in Muzaffamagar, producing approximately 30 MW of electricity and by-products 
out of recycled waste flows.

This Project is a part of the original concept of GC International, which is the Waste to Wealth 
program from 2018-2019 which aims to clean up legacy waste and fresh MSW lying at dumpsites 
and landfills. The project location of the Muzaffamagar waste to energy facility, consists of a 
landfill and an adjacent land parcel on which the waste to energy plant is proposed to be built. 
The landfill is containing at least 460,000 m3 of legacy waste and, on the adjacent plot that is 
part of the land leased by GCIND Solutions, a further 120,000 m3 of waste is expected to be 
present. In total around an estimate 580,000 m3 of legacy waste is expected to be present on 
the land parcel.

Reading guide to this letter

In this letter we will first focus on the phases of construction. It explains what will happen. The 
I second part of the letter will focus on the waste management of the project from this point

onwards through the various phases of the project. We put on the waste flows itself, what arrives 
at our land and what do we need to ship away. Also we will include a plan where to dump 
incoming waste and where we will process it.

As you have been informed, we have split the project in two phases:

Phase 1: Focus on preparing the plot for the construction of the Waste to Energy plant

• Start: by the end of August - beginning September 2024 - crucial that temporary access 
road is accessible

• Goal: To start remediation works on landfill site and adjacent plot and to prepare all the 
further works for construction of large waste to energy plant.

In short: Although activities for phase 1 have started, we will begin on site with clearing and 
processing of legacy waste into RDF in the first parts of the landfill as well as the adjacent plot 
(in total at least 180,000 m2 of waste). This clearing enables us to start with preparatory works 
for the final phase 2, which is the construction of the entire waste to energy plant. In phase 1 
preparatory construction works include the construction of a collection platform, a bio digester, 
a water treatment plant for the entire complex and office building all to be put at the landfill plot.
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Solutions

See the steps here below:

• Clearing of large part of landfill by establishment of a mobile Waste Separation unit/ RDF
manufacturing facility.

o For enabling us to clearthe landfill it would be great if the set up of machinery at 
the sight as it was until May of this year would be restored. In other words, 
please bring back the cranes that helped to move the waste on the site.
Would this be possible?

o We will begin by clearing at least 60,000 M3 of waste from the landfill, see figure 
1 here below.

o and will subsequently move towards clearing 120,000 M3 of waste in the 
adjacent land parcel (Part C + D see Figure 1 here below).

Figure 1

• The Legacy waste will be processed by GIND Solution Pvt, Ltd at no cost to the 
Muzaffamagar municipality.

• Waste (mainly legacy waste) will be separated in various resources:
o sand and stones will be filtered out and set apart for later use - leveling of the 

land (we will be needing a lot of sand and stones for construction of the plant)
o RDF: RDF is the type of waste material that can be used for production of energy- 

electricity. We will be processing the waste and manufacture it into RDF
o Some materials might be sold to make space for needed construction works.

• Making space on the landfill parcel for first security and office building, a collection 
platform (30 x 60 m) as well as the construction of high tech 300 TPD- Bio Digestor for 
generation of 2 MW of power for captive use during construction phase of waste to 
energy plant-Aim is to start making space (first section A-figure 1) in July 2024 by 
moving the waste. Separation works will start in October 2024 with a maximum 
capacity of 1,000 tpd.
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Solutions

• Part of the Bio Digester is a large water treatment plant with ample capacity to clean 
leakage water coming from the entire Waste to Energy campus.

• Engineering and planning rest project into detail: EIA trajectory kick start, setting up 
larger project team based in India

• As soon as part A + B are entire cleared from waste construction of the above mentioned 
works will take place. The mobile separation unit then moves to the adjacent plot to 
clean a further 120,000 m3 of waste (South of the existing sewage treatment plant). This 
will again be done at a pace of maximum 1,000 tpd.

At the end of phase 1 approximately 180,000 m3 of waste is cleared from the landfill and 
adjacent plot. A bio digester and water treatment plant are operational (Q2-Q3 2025). A 
collection platform receives the daily incoming waste. The further projected 400,000 m3 of 
waste will be cleared when the waste to energy plant is in full operation. The current landfill/ 
Muzaffamagar recycle facility will become a functioning recycle facility again due to clearance of 
the legacy waste.

Where to dump the waste

It is important that the landfill becomes a compact landfill, where waste is stored on a much 
smaller piece of land than that waste is now dumped in the current situation. Only when we 
agree on this point we can achieve the steps in Phase 1 in the pace as we have mentioned 
here above. We propose that you dump the waste in section E of Figure 1 until the collection 
platform is operational (expected Q4 2024). Please see Figure 2 here below for the route for 
dump trucks.

Figure 2: please see for blue line indicating the route for dumping waste
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Solutions

Phase 2: Construction of the final Waste to Energy plant campus

• Construction of Waste to energy plant including:
o Separation unit with max capacity of 2,000 TPD solid waste
o Storage halls for RDF and recyclables
o Waste to Energy plant that will generate approximately 30 MW of power 
o Concrete block production facility for the re-use of slacks 
o Office complexes including quarters for staffers,

• The plant will be based on the latest technology adhering to EU/Global standards and 
the technology will also fully comply with Indian standards. The waste separation will be 
fully automated to wherever possible to achieve the highest calorific value for further 
processing. We will use the first phase for testing various separation technologies to be 
able to build the most efficient separation unit in phase 2.

• The Incineration technology will be the latest technology adhering to EU/Global 
standards and the technology will also fully comply with Indian Central/State 
Government pollution control norms and standards.

• That includes technologies that make sure lowest possible emission standards are being 
reached (No leakage, air is filtered completely, waste processing mainly indoors)
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Solutions

About the delivery of waste to Muzaffamagar Waste to Value facility by government bodies:

Please consider this section of the letter as a first suggestion to set up an agreement between 
GCIND Solutions Pvt Ltd and the Municipality of Muzaffamagar in which we both further detail 
the agreement we already have with UP Government in regard to the supply of waste by ULB’s of 
the districts of Saharanpur Division. The Municipal Waste Supply agreement could be drafted 
based on three stages in which the waste to energy plant is coming into operation:

Current Situation - start Phase 1
While the construction of the waste to energy plant is ongoing we are able to receive the daily 
amount of waste as is being brought to the landfill currently. We do want to understand how 
much waste is being brought to the landfill currently. This is to be able to plan the entire waste 
management operation. We also would like you to bring all daily produced MSW to the landfill 
since our processing capacity will be in place as we have stated here above. Next to that we 
would like to see the crane back on the landfill (see above, page 2)

• Could you give us an indication of the amount of waste that is being brought daily?

End of Phase 1
When the bio digester is constructed we are able to receive extra organic waste up to 300 tpd. 
This can be manure or other organics, such as the wet municipal solid waste. The time lines are 
depending on the opening date of the major approach road and bridge.

• We expect to receive this type of waste 4 months after the opening date of the main 
approach road. This is extra waste, on top of the daily amount of MSW.

End of Phase 2
When the entire factory is constructed - this will take a few more years to complete - we are 
capable of receiving 1,750 tpd of fresh MSW at our plant. We also process legacy waste by then, 
from our landfill or other landfills. With the Department of Urban Development we have agreed 
that all the ULB clusters within in Saharanpur Division will bring their waste to our Waste to 
Energy plant. Please see the registered “Support Agreement Muzaffamagar Waste to Value 
Project of October 14th 2019”, page 2 clause 2. We will provide a working solution for the entire 
Saharanpur Division.

• When the waste to energy plant is fully operational we, GCIND Solutions Pvt. Ltd., 
will be receiving 1,750 tpd of MSW from the ULB Custer within Saharanpur Division 
as per the agreement made with the Government of Uttar Pradesh.

I hope this letter gives you a clear insight into our waste to energy project, gives you the certainty 
that we will start with remediation of the landfill, and assures you that you will keep a secure 
place to bringyourfresh MSW on a daily basis. Timelines given in this letter are dependent on 
factors such as accessibility to our plot. We do see great progress in the construction of the 
bridge. We have good hopes the temporary access road is in place soon. Also we hope to sign a 
waste supply agreement with the municipality of Muzaffamagar soon.

Warm regards,

Mr. Therus Gieling, CEO of GCIND Solutions Pvt. Ltd
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UR fa cblifaoiq cfa \5Mc1dtJ cbXI-UI UTHT Slffacllfa f | 3p7I |c|cRU| T7c[ ^]fa ffafaf fa wf ffacRT 
fa W®} ffaHFT WfaeW fa 3TFFR GJcJefacfRf cfR TRbfa 11 WT<T ffaf<fal3fa fat 
ffa^fap ^fa TTrfa ^fa temfa sfafate fa -cbifaeR fa faftfa vnfafa crerr
ifaPfai faTfa unfa cnfat [famfa far unfafafa^ 3^171 vfa {fan ft-fafa fafa fat ^ren fa 
ffaffanr smfa o? 14(fanxi fa ttrifa farfa unfafa 1 rfafacf? uiMcnifa fa fcix! fat qfa 
falTfn^ U7 etfal^n cfR TTcffa fa |

fafc-fat 3Fjnfa ^fa/cb^fa fa-ffaffaur fa HPT fan 7n?fa fa, cT? 3PHT fafacil^ qfal<b7fa

fbO 
fao

mfa <n urn otRir^HH fal 
£H7iRi m 
fatoVTtofao

10 yfci^in 
tfasx Tlffa

ffafcHl 18 Ulcl^ld
faoTRTofao Til^d 3rfafa

1 (faqq^’IMX
Rarer cr?RT
Pl-MRUI k-il’C 
fa 42,120
falt^cb UH fan 
fafU fa
qfaMRUI, 
pHdlH TH
[fatxbHH ffafa
Unfa fa 
fal

3,79,08,000/— 37,90,800/- 19,050+3,429=22,479/-750 06 HIe?

cJslTilfas https://etender.up.nic.in tT7 srffanfa 7PT fa URT fa I
L zfcX te

U7R THR-en srffacrnfa 3Tf§r?n7ft fafaunfa 3rzjst

HUR mffacbf fafa^ HH7 Mlffacbl dJRmffa«bl fafarc
^gUTWTW? ^vTPPTHTR ^jm-MR-PR I
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w? aifeWaifaifl srfSraTrft/gro arezrer jrftgay ^_J7 *
gw wftm &ra eft wnf wrw eft gfew wft -gy fftw-inv fa'i., f),.-[ mw 

R M fa (ftt Rift Wt gft ftt ftlfftg ftR Mm KfttK 500 ??( ftftftj JIPRH f(’-..| g.,,। lt),' 

tcTFe ftg 91feW g'RT 15 ft fcRrT 3TRTPT ft !W Wnfft ft 3RW| <>P4i-j/||-f 
3TW—2,38,20,160/—KO mi TRW ftw WR faldlfftfftt 'eft 3TS7JW ft ftft'U ftft m 
W&T TTW/T fftw W I W 3FWT 2023 ft HW ftW WW gRT fftfftft ft
ft?H fftftW faw 4Nl 1ft K-'R Mlteimi ftftw, ^vfWRPR eft gg[ fftfWR fft'P WPI 
ft/ jpffi onfa w kr wfftn h fftft mrft 3ifft/ gg fftfWR mrft ftr fftfwft ■krftffti 

cfR Wfftl qft glVT ftftft Rift i
Wf Rife 9R ftftfftl WW 234 fttfftep W ggl fftftvR Rft ftft ft (FPft glftl 

wr fftt ftftffti ftf vft ft । wftft sft ftf wft wn ftt gfefti wft fwift ■ i <i -r 
fftft ftft MR R ftlftu ftd ft ftftfftf Rift ftft gft ftT 9ft W<UL fftwp ft-T fftWW 
fftft Rift eft pTWT 31WMT t ftftfft WRTW ft WTH ft RptcT W ft' W fftft 
Rift' ft fftft WK ft Cfft UK ftft t ftft ftm? U? gft UK ftw ttRR ftt fftw Wf 
ft cftftH ft ftftn gft ft r fftft unft ft fftft vih fftu ftr ftni i

ft/ R*iicp 19.07.2023 ft MWcf T^H-85 3FvPfn <^ST fotti/W
900/-7^ jrffr ft ft/fiTtd J5R7R ft z/ft #/

urfar gft 234 ^=7 ft 06 WF 7^ gft ft Wa7 (234* 30* 6) 42,120
^ft Wife 3^77 900/fffcT <# 3fJFO7 42,120

gft ft ftRtfTW ft cW 3^73-3,79,08,000/-770 ftVT-/ ^c7 c^lO/Pf
3^3-3,79,08,000/-370 373/JR 33/3733, PlV<113 ?3 P333FF3 06 31? ft ^3'

f-f^3T 303/33 3$ uTFft //
83V)33 / 373 3 42,120 /t/37 gft ft PlFOTTW 31373-900/-770 Opf ^tfp37 

33 3^ 37 ft gc7 0831^013 31373-3,79,08,000/-770 / 3131/0 77713377^1, P73313 ^3 
Pp37m3 06 31? ft /ftft u?7ft 333p33 3/ uT/ft ft 31^? /

wftrn gR 42,120 R[ gt ft PlMIW tg wngw 3TW-3,79,08,000/-R0 
eft *ftgfcl HTO RKT8T WTW gRT fftfft-20.06.2024 ftt W ftngfcT ftt WIRT H Wn 
cjRft gT: /—f^felgT 30PTpW fftft Rift ftt RgftT WFf ftt Tftt ftRlft W H RFvT Rift 
cbxftt rft /g wtstr mft ft kwh ft Rnift—13.07.2024 ftt 03:00 rnft erm s—frTiwnj 
aiiHpftei ftt mftt fftrnftt aftftmftt sftftmrft ww ftt 'fttgfft ft 3gw h rr <-< i w 
fwft w W w ftt fftfcRi wr ftt Pi'i't-n fftft urft ftw 11

3rt: 3wnw mv wWr mift rihI/w ftrfftmft ftt Prrt ur gn awifti 
/—fgfWT 3THpRT fftft Rift 9ft Sftgft 9W 9RKT W, WT ft WeTeft ft W 3ft? fteTR 
ReWTeftK /--Plfam gW ft 9TW R WT4R R?ft ft WT-WT fftfam WRH ftg fftftt 
ft WKR W ft HH 3rfftcT KRHT Klft I
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UM? 7 9^/77070/2024—25 f^TN’ ^-<?./7./.4^ <y

/A^N £/u/£ A^b
>tjr qrfem qft^, 5373^317 ^rf !433b7R Wer Prtfrr 333 !-n 

p.iW^ 3n4' 314 /?r 4 frrtrr, fAren \3 IAwrih 34/3^4/44311
4 C17R| 3714 314 tel f41F3 IGjoZjw^ 3337 3 3° 3/ 73 31FfPdci 41
314 11 tiTTTsfe https://etender.up.nic.in 77 1414<j 774 sii-ietib ft3T3 ZlJ0?/^^'^ 

33 i^‘o0 efr 37 $ 1433 16/os)^l 3ft 777 J: o<2 37 <73 3733713 371 •377313 144 
v!T 333 t. WT 4 4143733 3F WTPW 37 33 314314 /l'H 73 314133 73 
337-100/-d0 0> 733 477 77 Afeff gRl Wr71 33 37333 t l 314 3ft 37tg7 
<•17 t^oTftosnvo/wWTfto 3nft 3 33 4 7t stAtfrA 3f43rft 337 4ifei3i 77^, 
~^jRqR33? 7 3TH 7313 ptft, 337 443 "J/l (vftO33o7o 71414FcF 374 ^3) 33 7/77 
337 714131 77 <1, ^<33357337 7 W 4 wft 377 ^3 TrfTrr 77 334 7 tj4 '337 74 37 
V37 if 33ZrfeF3 7 33331 3R13T 3331 3114314 11 333 7173 33 314 7 <4 41 333 733 
4 73137 14313 373413 4 333R 31337313 317 71314 11 W 7731317 37 
;4'737 /G/o^/b^H Tt 313' 4’.oo 3vT 34417141 344774 / 373fc13 3 ^'loft 371441 331 
itftlT <4'4 vil4 31cft ft HI 3 7t 7fl4vtPl3> 31301^1 pft 7MH 7erf4 vic3'r3 41H 3ft 377 4 
141431 3pt4 3n4ft33 4 wr <-/. o0 s/t i4e4 371447 i 344ti fen? 33R 41 347

3377^3 https://etender.up.nic.in 37 3|Aui4 33 4 7171 41

EExilsJci 17 efincb7 7-Knci § 1 ______
j ?PO j 3)14 37 313 ! CZEH31M <41
30 i 73

4107304)0

10 yRyid 
tj/)g7 XIRf

ARlf ?j3l 18 yR^in 
4flOV77o4to 3 Rd

; 373 37> <>
i 3144

; -‘ 1 14^317 1 3,79,08,000/-
I 33 c <7-51 I
; R<3I7uI 1<?3c 1

1 I 3 42,120 !
, < Hift^ cn J-hE i

; wi 4 I

>: ti ui, i |
i I'-NCI’-l 73 :

• j Pi'xniC-i 1414 1
I ; '377 cf, <h*«i3 j
I Bl J ______ u

37,90,800/- 19,050-^3,429—22,479 /-W 
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-
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i
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i

।

1

■ 1

Hk:-ull 31434' 73/<b*34l S'-fRRlI 4 3T7 e)Hf 7164 t, 7? 31371 3713dlb 7-41373

737 73T7S3 3^7747 
7P7 VTfe777 Pf4^
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‘Wicl'tf i|R«q, TfuPftfr'H'K
traw : Je^WOSD/2024-25 ’ ftHi® : /<fa..g> Z^, X<'.,

RRfepIcffa ffafapT IffiFii'

Mlfdcbi favfTRR^q< gKT IfaRc^RH fW?T R^T fafRTRR R-TRc R
yfaifa’1 Rffa cfl fa cjy-ci fa) IRRcfr'RI, faqg[q irfa fatcbf<Fi 3FpT<fa 0>H /OR-M I / oOMR

0>l4 4Rfa Vlfa fa—fafaqiir ffaHTO?^©-© 9^ ofa STRF? 3, OR ?T0> RTHr/Tf ofa
RTtfr f| ^tilfad https://etender.up.nic.in R fa fa O’ Rlfa 3dddl^H fadio? ^<7-4.4 
W: [o' oo OR c/T WT ^'( ^0 cM W OTOOef^ cTOT SMeiU
W OTOct t, W fafaOOdl Ot TOtftW OS’ ^OT Olf^cjTO FPTT Oe 0W3W RO 
3faH-100/-^0 OCTR PY oWt gRT TROlfacf ?HT 3WRRf7 tl W 00 £RT?Y

^qq^’R Cf> RR sR4cf? ^Ofr, fa fa <f (tjftoWcIO ^pHleid ORcf §/)
^FR MlilWT Mfa% ^RWRPR 7^ W fa Riff R/fa farffac T RIH Rlfa 0/’ Offa R 
RO fa cbHfepj cffa HFcW cRW RHT 3Tfac||fa f | 3R0 ffacROT tR f^T RORf
fa TcJTRO faHPT WrfcRJ fa 3WR Rcrfal cRT OR ROTfa t | RRT ffafa'OTRi Ofa 
ffaHR5 2.0-0^-^ Ofa Wffa:^ WvZ 3TfaRTRfa 3jfafO>Rt ’fa wrfeRJ fa RRn R“7W RR 
ffaffaOT RZeZ 'RM OTcfa fi/TIR cjfa TrfaR’fa^ 3JWRI fas;f ffaejfa- xjffr 0?T cRTT fa 
ffaffaOT 3FTH RTfafaW fa ofaT ?faRfr Rlfafa) ! 3fafaR RFRPTfa O> feR eRR R RRt
faORTfo 1R eTPRR OR R0>fa 11

W

1 [chqcl^’lR

WTR/TH cffa 
tFRTfaf HO 
faoRofao 

3,79,08,000/-

10 irf^¥ra 
rRv vrfar

37,90,800/—

RtORTOfaTO Rffaa

19,050-^-3,429=22,479 / - R 06

fa'Kll'Rl krllni

R 42,120 
farfaoy oo tfasr

P'FRcb’Rf, 
famo 
faWH

L-I.^J___ ,__J__ ^..r._ ______  I
faR-’-RT W/Wfa <-ffaffaOT fa WT fafafT rfRfa 6, O? 3FHT 3TFT
faWT^R https://etender.up.nic.in R R’faqifa 750 ^fa ORT ’fa I

w Rfalcbl 
5RRR0jR

3jffaef7Ffa 
rr qrfaw rrffaq^ 

gROMR^pR WR 'TR i
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